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Wheat Board 

516. Shrl D. C. Sharma: Will the 
Mini.ter of Food. Arrleulture. Com-
munity Development and Cooperation 
be pleased to state: 

(a) whether the propo.al to set UP 
a Wheat Board to help increase the 
wheat productiOn has been considered; 
and . 

(b) if so. with what result.? 

The Deputy Mlnillter In the Minis-
try of Food, Agrleultnre. Communlt)' 
Development and Cooperation (Shrl 
Shyam Dhar MI!lhral: (al No. 
Increasing the wheat productiO'll forms 
part of the general agricultural deve-
lopment programme. 

(b) Does not arise. 

Arartala Airport 

577. Shrl Bacrl: 
Dr. Ram Manohar Lohla: 
Sbrl Ram Sewak Yadav: 
Sbri RI!lhen Patlnayak: 
Sbrl Ya!lhpal' Slnrb: 

Will the Minister of Transport, 
Aviation. Sblpplnr and TourilDl 
be pleased to reter to the reply given 
to Unstarred Question No. 1976 on 
the 7th December, 1965 regarding the 
Agartaln Airport and state: 

(a) whether any decision has since 
been taken for the construction of 
an aerodrome at a safe place; 

(b) if not, the reasons for the de-
lay; and 

(el the time by which the deci-
slen is likely to be taken? 

The Mlallder of Tra_rt, Avlatloa. 
Sbtpplq aDd Tourism (Shrl N. 
II.D.I .......... ,.): (a) to (c). Surve)'l 
of various sites are beinl eonducted 
attd a decision will be taken after a 
suitable lite has been found. 
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Madras Port 

579. 8hrl Um.aath: Will the Minis-
ter of Traa_rt. An-tlOD, Sblpplac 
aall Tourism be pleased to slate: 

(a) whether the Board of Madra. 
Port Trust hu rec",mmended to the 
Central Government the levy of • 40 
per cent. surcharge on harbour due. 
on all imports into Madru Port 
except coal. and a 25 per cent. sur-
charge on dues on all exports exclud-
ing ores: 




